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Mr. Samay Maheshwari represents the Learned Counsel for the petitioner. The Learned counsel

for the respondent is also present. Learned Counsel representing the learned counsel for the petitioner

has stated that his senior Counsel is sick and could not attend the court today. In view of the
submissions made by Mr. samay Maheshwari, the matter is adjourned for the next date of hearing.

Learned counsel shall file the written submissions, the synopsis and the citations as directed earlier within
a period of two weeks.

List on 14.09.2016 for final arguments.
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